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it, the stamp would not cost more than
5 nP but the post-card will cost a
little to him. So we will be really
taxing the poor man in order to pre-
vent businessmen from using the
post-card. That is all I can say about
it.

Mr, Deputy-Speaker: The question
IS2

“That the Bill further toamend
the Indian Post Office Act, 1898,
be taken into consideration”.

The motion was adopted.

Mr. Deputy-Speaker: There are no
amendments. The question is:

“That Clauses 1 and 2, the En-
acting Formula and the Title
stand part of the Bill”.

The motion was adopted.

Clauses land 2, the Enacting Formula
and the Title were udded to the Bill

Dr. P. Subbarayan: I move:
“That the Bill be passed”.

Mr. Deputy-Speaker: The question
is:
“That the Bill be passed”.

The motion was adopted.

15.12 hrs.
MOTION RE. SPORTS IN INDIA

Shri H. N. Mukerjee (Calcutta-
Central): I beg to move:

“That the present situation of
sports in India, with special
reference to our loss of Olympic
supremacy in hockey, be taken
into consideration.”

I should say at the beginning that I
consider it a rather appropriate time
for discussing this Motion because it
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was only yesterday that the first
cricket test match between India and
Pakistan in the present series con-
cluded. And I would like to take this
opportunity of offering a welcome to
Fazal Mahmood and his men, parti-
cularly because Pakistan, after all, is
a younger brother to us, and Fazal
Mahmood and Haneef Mohammad
have already won for themselves a
position among the all-time stars in
cricket. It is only proper that on this
occasion we accord to our friends from
Pakistan a most cordial welcome.

Perhaps we do not have to learn
many things from Pakistan, but at
least in regard to cricket, we can
learn something of the cohesion, con-
centration and devotion which they
have displayed. Our team, luckily, is
captained by the youngest cricketeer
in India who has ever been in charge
of a cricket team. I wish that the
better team wins in the series.

At Rome where the Olympic games
were staged, we lost the hockey crown
which India has proudly worn for
over 30 years. Ever since 1928 when
hockey was included for the first time
as an item in the Olympic games,
India has been the champion. In
1928—I1 am very happy to recall—our
hockey team was captained by our
friend and colleague, Shri Jaipal
Singh. Perhaps the playful grace
which we notice in our friend even as
a parliamentarian is due to the large
role that he has played in the deve-
lopment of sports in this country. In
Australia, we met the great cricketeer,
Constantine, who has become a Minis-
ter in the West Indies. Perhaps like
Constantine, Jaipal Singh might well
degenerate into being a Minister. But
I do not propose to stand in his way.
I wish him godspeed.

Mr. Deputy-Speaker: I hope the
hon. Member has no such aspirations.

Shri H., N. Mukerjee: Perhaps 1
might claim that I am ascetic enough
to have no such aspiration.

Shrimati Nla Palchoudhuri
dwip): He is a Professor,

(Naba-
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Shri H. N. Mukerjee: Even so, I am
glad that he is in charge of a probe
into matters which have taken place
in connection with the Olympic games.
I wish all strength to his endeavour,
to his elbow. May he do the probe
searchingly and well without respect
for VIP’s or pseudo-VIPs who clutter
the sports scene in our country today!

The Olympic gold medal has not
luckily gone outside. Our sub-
continent, and Pakistan has won as
the better team. I would like again
to congratulate Hamid and his men
on their distinction. But I should also
commiserate with our own team—
Claudius and his team—because they
deserve a great deal of sympathy.
And when the reasons for our failure
in hockey come to be examined, they
would reveal a state of things in our
sports administration which is nauseat-
ing. There were signs much earlier,
in Melbourne and in Tokyo, that we
could not very much longer maintain
the hockey crown. At one time we
used to have a plethora of goals
scored. In Jaipal’'s days and Dhyan
Chand’s days, double figures were so
very common in hockey. Nowadays
we are hard put to it to win by the
narrowest of margins with extra time
against countries like Australia.
Nothing has been done—it is a most
serious grouse—to ensure that we
maintained our supremacy in hockey,
because otherwise in Olympic games
we hardly count at all

There have been so many defaults.
In regard to selection, emphasis has
been on seniority. I learn that even
Dhyan Chand, the wizard of the old
days, hardly had any time when he
was called to Hyderabad in order to
finalise the selections. I do not quite
know why such men as Kishen Lal
are put in charge of the team while
a very much more assiduous worker
in the game, Nayanakannu, who
worked with the team throughout had
not been sent.
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[MRg. SPEAKER in the Chair.]
I do not know why when our

defence was rather weak, a very good
player like Sayed Ali of Bhopal was
not chosen. I know that the All India
Council of Sports—I think I am
divulging no secret—had given very
specific directives about the composi-
tion of the Rome contingent, but the
direction was not honoured. There
has been in regard to hockey the
strange case of Balkishan Grewal who,
it seems, was chosen. Then he was
left behind at the airport! His place
was taken and filled by one Haripal
Kaushik, whose name had not figured
in the original list of 21 at all. Then
on his own Balkishan Grewal flew to
Rome. How he got his money nobody
knows. He stayed in the Olympic
village and his name was announced
as an Indian entrant in the 3,000 metre
steeple chase, for which nobody knew
that he had any qualifications. Ulti-
mately, it seems he did not take part.
It is a strange case, of Balkishan
Grewal; it was mentioned even in the
Eastern Economist; it created such a
sensation. It requires to be gone into
very carefully.

I know that in Olympic games and
similar celebrations, performance is
important in the sense that victory is
not the only aim. After all, partici-
pation is a big enough thing in itself.
But egregious defeat also is not the
only aim, and if the management of
things is rotten, then surely something
serious has got to be done about it.
As far as I know, and it was reported
by journalists of the calibre like
Vernon Ram, that till very lately the
Chef de Mission Shri Aswini Kumar,
had not sent in a full report and the
All India Council of Sports, after
having lavished funds on the Olympic
Association, does not even have the
courtesy to send a temporary report. ..

Mr, Speaker: Is the hon. Member
a sportsman himself?

Shri H. N. Mukerjee: Besides, the
Council had as many as 8 observers,
official as well as non-official......
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Mr. Speaker: I wanted to know if
the hon. Member himself is a sports-
man?

Shri Jaipal Singh (Ranchi West—
Reserved—Sch. Tribes): He is a very
good bowler; I can vouch safe for that.

Shri C. R. Pattabhi Raman (Kum-
bakonam): He has played other games
also at Oxford.

Shri H. N. Mukerjee: The Council
had as many as 8 observers, official
as well as non-official. Perhaps, they
were gallivanting about the place in
the Italian sunshine and imbibing the
joys of Latin civilisation and only a
perfunctory report could be prepared
so that we do not quite know yet why
Indian athletes, apart from Milkha
Singh, who certainly deserves tribute
in this debate, did not perform too
well.

There have been reports that the
Chef de Mission. Aswini Kumar had
resigned even before he started for
Rome. There is no reason why this
resignation had not been accepted; and
the reasons for the resignation had
not been discussed by the Indian
Olympic Association. We have seen
that Raja Balendra Singh, President,
at the moment, of the Indian Olympic
Association, violated the rules of the
Olympic Council and nominated his
brother the Maharaja of Patiala to go
to Rome and take the VIP seat which
was reserved for the President of the
Indian Olympic Association.

The Maharaja of Patiala has been
President of the Indian Olympic
Association for more than 25 years
and then he moved out not because
he wanted to but perhaps because
otherwise he could not sit in the
Council of Sports, as it was said by
my hon. friend the Minister. These
very important persons, going to Rome
with their entourage, messed up the
whole position. Those who were really
taking part in the athletic events were
not looked after properly; the coaches
did not do their jobs; the managers
ran away and the participants were
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left, more or less, to themselves. And,
this is the kind of thing which is
perpetrated by those who are in charge
of our Olympic activities.

The country would like to know
why was it that more than the per-
mitted number of hockey players were
taken; why was it that persons like
Balkishen Singh Grewal were entered
for events for which they were not
patently meant at all; why was it, for
example, that the football team which
performed rather well and which
received invitations from different
countries of Europe were not permit-
ted to accept those invitations? The
Government of India chose to put
obstacles in the way of our football
team. Why is it that this force of
non-essential........

Mr. Speaker: Is there any adviser
to the hon. Minister on sports?

The Minister of Education (Dr.
K. L. Shrimali): We have the Sports
Council and the Sports Council
advises us, the Government, on all
matters relating to sports. The Sports
Council is a very representative
body. ...

Mr. Speaker: Are there any Mem-
bers of the House there on it?

Dr. K. L. Shrimali: Our distin-
guished friend, Shri Jaipal Singh is a
member of the Council; and he is now
the Chairman of the Probe Committee
which is going into this matter.

Mr. Speaker: Why don’t you have
one or two more? The hon. Member
seems to be interested.

Shri T. B. Vittal Rao (Khammam):
May I also say that Shri Naval Tata,
who is an industrialist, is also in the
Sports Council—who has nothing to
do with sports?

Mr. Speaker: What prevents him if
he is a sportsman?
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Shri Jaipal Singh (Ranchi West—
Reserved Sch. Tribes): The ex-Presi-
dent of the All-India Council of
Sports is also here. He is the hon.
Minister, Dr. Subbarayan.

Dr. K. L. Shrimali: He was our
President for a long time.

Shri Warior (Trichur): More on
their own right than as Members of
Parliament.

Shri Tangamani (Madurai): Our
hon. friend, Shri C. R. Pattabhi
Raman is also a good cricket player.

Shri H. N. Mukerjee: What has
appeared in the papers so far, if a
summary inventory is made, would
amount to an indictment of this sports
administration. And, my purpose is
not so much to wash dirty linen here
in Parliament and in public. My pur-
pose is only to tell Government that
it is more than time that some serious
steps are taken in regard to this kind
of thing.

Sir, we have seen in sports com-
mentaries such statements as that
perhaps the reason why, with the
exception of Milkha Singh, almost all
our athletes were knocked out from
the very first round of Olympic com-
petition-—perhaps, one of the reasons
was that the records which had been
credited to them by the selection trials
by the amateur athletic federations
were somewhat faked; and they
wanted to have a big enough team so
that a number of coaches, non-coaching
coaches and managers could go along
with them.

An hon.
managers.

Member: Non-managing

Shri H. N, Mukerjee: It has been
said, for example, a four-member
wrestling squad at Rome had a crew
of 8 officials. It has been said also
that the Olympic village in Rome
showed that the Indian camp was full
of people who, certainly, had violated
the rules made by the Exchange
Control authorities of the Reserve
Bank—or somehow got round the diffi-
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culties created by our exchange
regulations.

In regard to wrestling—I am sorry
to see that Sardar Majithia is not
here—in regard to wrestling things
have been said which require investi-
gation; that our wrestlers were found
to be over-weight and then steam-
bath operation had to be performed
at a late hour; and since the steam-
bath operation was not repeated in
time our wrestlers having lost some
weight got it back again. Ultimately,
they were disqualified.

In regard to weight-lifting, there is
one man who went as weight-lifter.
There was a coach and a manager
He performed his job very well; he
needs a manager; he needs a coach; I
do not object to that. But he per-
formed very well. The umpire gave
some decision which appeared to many
people to be wrong; it was necessary
to have an appeal made. But, neither
the coach nor the manager helped.
This weight-lifter himself comes back
and says that the coach and the
manager never helped. He was short
of money; the money that should have
been paid to him was not there; he
would have to accompany as an escort
the wife of a football official who
was there moving about having a
pleasurable time. He was not even
given the kind of shoes which are
necessary to be worn for the Olympic
competition. He wore shoes which he
had wused in the inter-Railway
championship for weight-lifting, which
he had won. This is the kind of thing
which has appeared in the papers.
(Interruptions).

I know that Milkha Singh deserves
to be complimented over and over
again. In any normal Olympic games
he would have got, certainly, a bronze
medal, if not something better. But,
it so happened that the other athletes
surpassed themselves and the result
was that he could not get it. Also
after the selection was made for the
Olympic Team, Milkha went along
with certain other Army athletes to
Germany. There was a break so to
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speak. There was no effort to inte-
grate our team for the Olympics and
prepare themselves that they could
offer the best account of themselves.
And, there was no attempt cven to
make sure for which track event
Milkha should be best of all fitted.
The result was that in spite of his
being our best man so far, we have
not had him get a bronze medal at
all. I do not condole with him. I say
he has more than 4 or 6 years of
athletic life before him as a runner
on the track; and, therefore, we hope
that he will do very much better later
on.

The Council of Sports, I am told,
has appointed a reviewing com:ittee
with my friend, Shri Jaipal Singh in
charge. I do hope that he does some-
thing. But I do feel sometimes that
maybe his hands would be tied to a
certain extent because of his being
already a member of the Council of
Sports with all its liabilities; and.
perhaps, some semi-judicial tribunal
would have helped in this matter.

In regard to cricket, after all we
are proud that India has made an
original contribution to the game of
cricket. We recall the incomparable
Ranji; the glory of cricket achieve-
ment has been added to by what has
been achieved by Ranji and his succes-
sors. So, when we see a glance {o the
leg or a drive to extra cover it is
something which flashes up for a
golden fraction of a second to be
tressured in our minds for ever after-
wards. That is the kind of game
which cricket is. But here is a Board
of Control which messes up every-
thing all the time. I remember in
February 1959 in this House there
was an angry debate and you, Sir,
having learnt of India’s discomfiture
at the hands of the West Indies had
permitted a discussion of this matter
in this House in February 1959 and
in my absence my hon, friend Shri
T. B, Vittal Rao had started that dis-
cussion. What is the treatment which
the Board of Control has meted out #
Daleep Singhji or to Merchant? | am
not being invidious. At least these
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. two names have to be mentioned, or

again, there is the latest example of
Amarnath, a man who knows all about
Pakistan variety of cricket and he is
pushed out exactly at the wmoment
when Pakistan is coming to play in
India. This is a kind of game which
at least is not cricket and it goes on
all the time. There is a pathological
obsession of the Board of Control in
regard to changing the cricket
captains as if they are old laundry ‘o
be discarded at will.

A question was asked in this House
in regard to the enquiry, in regard to
cricket and in regard to the Board of
Control’s activities on the 27th of
April, 1960. There was a question
referring to a question on the 23rd
November 1959 regarding the enquiry
committee allegations against the
Board of Control; another question on
the 9th September, 1960 and yet an-
other question on the 16th November,
1960. Nothing has been done yet
because the Council of Sports cannot
decide as till the Board of Control
makes its recommendation. The Board
of Control appoints a sub-committee
and the sub-committee does not meet
and they go about merrily having
cocktail parties and their own elec-
tions and taking the seats by their
own nominees. In the meantime, the
Indian cricket goes downhill.

All kinds of things come back to
our mind: the story of the removal
of De Mello from the presidentship of
the Cricket Control Board, discarding
of Mankad. -

Mankad when he was at the height
of his form during the tour of England
and then calling him back again in
a most humiliating fashion and so
many other things——(Interruptions.)

Shri Oza (Zalawad): Sir, to say
these things exactly when we are
playing against Pakistan is net
proper. It may have a demoralising
effect on the present players, it is not
fair to them also.



4667 Motion re:

Shri H. N. Mukerjee: I am refer-
ring only to those allegations which’
were actually made against the Board
of Control. An enquiry was being
ordered and questions were being
asked in Parliament in succession to
which answers have not yet been
given,

Mr. Speaker: Why did not the hon.
Member bring it to our notice
earlier at the time when the debate
started?

Shri Oza: He was now talking
about cricket.

Mr. Speaker: The hon. Members do
not speak in compartments here.
This is a general discussion of the
entire sports. What can be done?
If they are so chicken-hearted....
(Interruptions).

The Minister of Transport and
Communications (Dr. P, Subbarayan):
May I respectfully point out to you,
Sir, that the use of the word ‘chicken-
hearted’ by you is rather unfortunate
because I think you would like to
encourage our players and not get
them down in their own estimation
by being described as ‘chicken-
hearted’.

Mr. Speaker: I am sorry. All that
I said was this. The hon. Member
brought to our notice that some dis-
cussion here would make them lose
their heart and that if they should
lose one wicket what would they do?
My only point was that if even a dis-
cussion here about some othert should
make them lose their heart, I do not
know what they will do. There are
sometimes reverses; you cannot say
that there are always only successes.
How else can it be said? Let it be
understood clearly. The hon. Minis-
ter is certainly right in saying that
holding the position as I do and sit-
ting here I should not say anything
which will discourage them. But I
say that they would not be chicken-
hearted at all; their hearts will be
as strong as steel, notwithstanding
other things that may happen and all
succesg to them so far as they have
gone,
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Shri Jaipal Singh: Sir, in fairness to
the Chair, Shri Mukerjee would
forgive me for intervening, he had
never mentioned a sirigle name among
the players wko are now perform-
ing on behalf of us. The question
really did not arise,. .. (Interrup-
tions).

Mr. Speaker: The hon. Member
opposite was a little perturbed and he
thought that this would disturb the
morale of these people who are play-
ing a good game. I say that they
ought not to be disturbed and I used
that expression. I am sure they are
made of sterner stuff.

Shri H. N. Mukerjee: It is good to
hear, Sir, about the morale of our
sport personnel. But this reminds me
that our friend over there, Shri
Fatesinhrao Gaekwad, went to
England last year and was in charge
of the Indian team which was play-
ing England in the test. We saw in
the papers that only the other day,
a good long time after he had come
back, the Board took something in
his report which amounted to be a
kind of complaint against the conduct
of four leading players. Right on the
eve of the India Pakistan test, four
leading players, of whom three have
already played in the first test against
Pakistan, have been exonerated after
a warning or something like that.
These players are hauled over the
coals, so to speak, with their wonder-
ful interest in the morale of the
players and in the country. I won-
der how the Board behaves. Sudden-
ly they come forward with something.
I do not wish to condone indiscipline
in the conduct of anybody only be-
cause he is a member of the test team
but I do want that nothing is done
the wrong way or at the wrong time.
We are glad if they happen to be ex-
onerated as they are, but surely there
must be something terribly wrong in
putting the case of four important
players exactly on the eve of the
India-Pakistan test.

You will permit just one moment
to say that perhaps thig interest in
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cricket might appear to be slightly
surprising in me because cricket is
supposed to be a game which is the
monopoly of the leisured class but I
belong to a school of thought which
wants leisure for everybody. We
wish that such leisure is available to
everybody that they can take part in
a game like cricket which is so
glorious and golden in its own right.

In Olympic games there are the
track and field athletics that are the
major items of interest and not
cricket. We cannot hurry the process
of our progress in these regards and
the real start is only necessary to be
made as far as the track and field
events are concerned. We find that
after all it is not the monopoly of the
white race to be successful in track
and field events. I read somewhere
that the Italians used to call the
American team for the Olympics
‘Africane’ because most of their out-
standing performers were Negroes.
The coloured races have a great deal
to contribute as far as the success in
track and field event is concerned and
surely we should do very much better
than we do at the moment. In our
country the people have a certain
height and a certain kind of build
and we have a variety of physical
features. Even in regard to the kind
of build which is very common, we
have an advantage as far as the track
and field events are concerned if only
proper training at the proper time
is forthcoming.

Therefore, it is rather a shame that
there is such poor facilities for our
Olympic trials. Very serious criti-
cism was made in regard to the
Mount Abu arrangements. I was
given to understand that even for the
pole jump—pole vault—and high
jump events it was not sand which
was supplied but mere hay and it
was rather careless. It might have
hurt many of our people. Then the
timing for the State meets and the
national meets is so wrong. Some-
times there is a wide gap between
the State athletic and the national
events and then the Olympic games.
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There has to be some kind of plan-
ning about this business.

There is no serious scheme yet in
regard to catching our people young
and training them in time. There is
some talk lately—a coach for every
school. I read somewhere about the
Punjab Government having a scheme
where sports will be a compulsory
subject for school examination and
that seems to have been proposed by
certain administrations. But I do
suggest that the Tnational discipline
scheme and such things might very
well be utilised for this purpose.

There is also this to be said that
the poorest imaginable facilities are
there for athletic training ang pre-
paration in our country. I had the
honour of being with you, Sir, in
Australia last year and we noticed
how even in a small town like
Hobart, with a population of just over
one hundred thousand, there were
swimming pools and athletic stadia
of Olympic specifications. Sir, I
represent the City of Calcutta with a
population of four million people, a
city mad about football and athletics
but a city which has not got a foot-
ball stadium yet. We have not got
an Olympic specification swimming
pool almost anywhere in India except
perhaps one in Bombay—may be
they have got one because they are
a little go-ahead and have some more
money than other States. We have
not got these facilities. For rural
areas there is hardly any facility at
all, while we have to get these peo-
ple learn athletics at an young age
and in large enough numbers.

I was reading the other day how
Russia has come up so fast in the
olympic sphere. They only joined
the Olympic games in Helsinki in
1952, and now they make a monopoly
of gold, silver and bronze medals.
?{ow do they do it? I wag reading
in an article that at any particular
point of time 500 people are engaged
in all kinds of athletic efforts and
they have all sorts of special en-
couragement in order to see that
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[Shri H. N. Mukerjee]

.athletics is honoured. The Order of
Lenin, the highest decoration in the
country, is given to people who win
:athletic awards of a high enough des-
-cription. But what"do we find here?

Mr. Speaker: Is not economic pros-
‘perity....

Shri H. N. Mukerjee: Dhyan Chand
or C. K. Naidu....

Mr. Speaker: Does the hon. Mem-
ber say that with hungry stomach
people will go on playing? Is not
economic prosperity a sine qua non
for sports and games?

Shri H. N. Mukerjee: Sir, it is
necessary to encourage, to recognise,
to show appreciation in whatever
kind is thought to be feasible. We
find in our country....

An hon. Member: You were telling
about C. K. Naidu.

Shri H. N. Mukerjee: C. K. Naidu
or Dhyan Chand got at the very out-
side a Padma Shri....

An hon, Member: They both got it.

Shri H. N. Mukerjee: ....while
Vizy gets a Padma Bhushan. A
national professor like Dr. P. V., Kane
got a Padma Bhushan while J. R. D.
Tata and G. D. Birla Padma Vibhu-
shan. (Interruption) This is the
scale of value. I am sorry to say....

Mr. Speaker: Order, order. Only
yesterday I was reviewing as to what
all could be asked and what all could
not be asked. Titles like Padma
Bhushan and Padma Vibhushan are
conferred by the President. There-
fore, it is not up to us to discuss as
to on what equity and merits these
are awarded. Any reference may be
avoided so far as those matters are
concerned (Interruption). It is not
the Minister who advises, it is in his
discretion, in a way, that the Presi-
dent makes these awards.
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Shri H. N. Mukerjee: Sir, I had not
the least intention of impugning the
awards made, but my fear is that the
right thing is not always done and I
wish that more appreciation is shown
on an official as well as on a non-
official scale for people who bring
honour for the country either in the
realm of learning, politics or sports.
That is the main point that I was
trying to make,

Some people have suggested a
Ministry of Sports, but having seen
how ministries function particularly
in relation to these matters I would
rather not have it. But I would
suggest a real national policy for
athletic development. I would sug-
gest a greater association of the rep-
resentatives of the people—bad
enough as they might be, but we
cannot do better than what we can
do in the circumstances. I would
like the association of the representa-
tives of the people in the formulation
of a national policy even in regard to
athletics because we want to our
people to have more and more food,
to have a better build of their body,
to have a better well being so to
speak, and that js the essential pre-
liminary to our having athletic suc-
cess. Therefore, the whole thing
hangs together and it is necessary to
have that kind of a real national
policy so that we can mobilise sports
and the enthusiasm which it evokes
for building our country and our
people.

I do not wish for a moment to sug-
gest that I am entirely painting a
dark picture. Recently things have
happened which make us feel very
proud. Only in recent years our
people. ...

Mr. Speaker: The hon. Member has
to conclude now.

Shri H, N. Mukerjee: I will take
only two minutes.

Mr. Speaker: I have allowed him
half an hour out of two hours.
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Shri H. N. Mukerjee: I shall finish
in two minutes and then you can
allot the time as you think fit.

Shri Tangamani: A more sporting
offer!

Shri H. N. Mukerjee: Sir, I do not
want to draw a dark picture. I do
find many bright features, and in the
last two years our people have swum
across the English Channel. Not
only our men like Mihir Sen and
Bimal Chandra but even women like
Arati Saha have swum the Channel.
Also we have Brojen Das of Pakistan
who has crossed English Channel.
Here again, I find that another woman
swimmer, Leela Banerjee, wanted
assistance last year in regard to her
travel for crossing the Channel but
she did not get any facilities.

About mountaineering also, we
have had very important exploits to
our credit. There is the Himalayan
Mountaineering Institute with which
the great Tensing is associated.
Major Jayal’'s rname will always be
remembered. Major General Gian
Singh took a Himalayan expedition
only the other day. Even a non-
official expedition of some Bengalis
led by Sukumar Roy, conquered a
‘Himalayan peak more than 20,000 feet
high—Nandaghunti—and only very
recently they came back to Delhi.
‘Things like this are happening; that is
to say, our people are coming forward
sometimes entirely on their own and
it is very necessary that we mobilise
this enthusiasm which is there.

We sce in cricket matches large
audience coming together. Sometimes
they are uninformed audiénces and
they only add to the disturbances in
the scene. As a matter of fact, there
is so much interest in the matfet,
but that interest has got to be orga-
nised, trained, equipped properly and
adequately, and that is a job of Gov-
ernment.

But in regard to Olympic Games
which have recently concluded, Gov-
ernment’s defaults have come very
much to the forefront and it is neces-
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sary to have not only the kind of
probe which Shri Jaipal Singh _is
conducting but also something deeper.
Even more than that, it is necessary
that there is a national policy in re-
gard to sports adopted by the coun-
try, and 1 do wish that Government
applies its mind properly and adopts
the remedies which™ are best needed
in our present situation.

Mr. Speaker: Motion moved:

“That the present situation of
sports in India, with special re-
ference to our loss of Olympic
supremacy in hockey, be taken
into consideration.”

May I know how many hon. Mem-
bers would like to take part in this
debate?

Some hon, Members rose—

Shri D. C. Sharma: (Gurdaspur):
Sir, give a chance to sportsmen.

Mr. Speaker: Centainly, I hope
Shri Sharma is not a sportsman.

Dr. P, Subbarayan rose—

Mr. Speaker: Yes, Dr. Subbarayan.
I will call the lady Member next.

Dr, P, Subbarayan: Sir, with the
permission of my colleague, the hon.
Minister of Education, I would like
to say a few words on this occasion.
I am glad my hon. friend Shri Muker-
jee has brought this forward, but all
the same, I would like to give a note
of warning. I think it is always
dangerous to discuss in Parliament
the gelection of teams and the way in
which they did in particular games
because I do not think it is an en-
couragement. On the other hand, if
Shri Mukerjee pleaded, as he did, for
more funds being allotted for sports I
would be with him; alse, for what he
pleaded with regard to training ets.,
and catching them young which I
think is a very sound thing. He also
pleaded for more sports field. 1
think the hon. Minister is very in-
terested in it and he has given quite a
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tidy sum of money to the States for
the piaying fields especially for schools
because, after all as Shri Mukerjee
would admit, we get all the people
whom we want to get on in sports
from the schools. The English pub-
lic schools, as Shri Mukerjee knows
—though I know he does not approve
of the public schools system—has pro-
duced many cricketeers, many hockey
players, many rugby players, if I
may say so,—game which is not play-
ed in this country—who have played
for England. We had, for instance,
the Private Secretary to the Viceroy
here, Sir George Abell, who not only
got a first, got into civil service and
had three blues and an international
rugger cap, a record which cannot be
beaten for a long time, because I
know George Abell both as a scholar
and as a sportsman.

Shri Mukerjee referred to the great
Ranji. I would like to remind him
of a remark which Wenworth made
to Mr. Neville Cardus. It is in his
book, When Mr. Neville Cardus ask-
ed Wentworth what he thought of
Ranji, the reply was that he had never
made a Christian stroke in life, mean-
ing of course that he brought into
the game a different technique which
was really eastern because of the sup-
pleness of his wrists and the way in
which he was able to sight the ball a
split second quicker than most bats-
men who played that game.

There are also others like Duleep
who followed his uncle and who should
have been as great as his uncle was,
if illness had not overtaken him. Be-
sides, I think Indian cricket is not so
badly managed by the Board of Con-
trol, because I felt rather hurt, consi-
dering that I was one of the pioneers
of the Board of Control, having been
its President for over eight long years.
1 hope the Board has continued the
policy that was laid down at that
time.

Shri V. P. Nayar (Quilon): What
did you do?
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Dr. P, Subbarayan: Shri V. P,
Nayar said something. I could not
catch him,

Mr. Speaker: He asked, “What

did you do?”

Dr. P, Subbarayan: He had better
read the book to know what was done.
I sent a team from here to England
after the war, because they had asked
us to send a team, as no other offer
came from other countries, and our
team in 1946, after the war did not do
as badly as Shri V. P. Nayar made
out. If Shri V. P. Nayar only knew
the standard of the game, he would
not have asked the question that he
put to me, because I am afraid that
though he might have played cricket
he knows very little of cricket, if I
may say so.

Shri V. P, Nayar: I was asking
you as to what you did for the game.
You did not do anything much.

Dr. P, Subbarayan: What I did for
the game, I did. It is all found in
the book. I took over the Board with
a debt of £1,250 and half a crown
in the till. But I left the Board at
the end of about eight years, leav-
ing a credit of Rs. 2,50,000. If it is
not doing anything my hon. friend has
different notions of what can be done.
That is the reply which I can give.
Not that I want to boast but because
Shri V., P. Nayar asked this question,
I told him what I did.

Shri Hem Barua (Gauhati): Only
giving out facts,

Dr. P. Subbarayan: Yes; I would
not give you anything else. The facts
of course prove what has been done,
if you understand the language.

As a matter of fact, I think the
Government of India are trying to do
their best, because I was Chairman of
the Council of Sports and they are
trying to do what they can to fill
the void that has been left. There
was something said about the Maha-
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raja of Patiala. I hope the people
realise that the Patiala House and
their successors have been great pat-
rons of sport for many long years, and
they have brought out cricketeers like
Hirst and Rhodes who were house-
hold names in English cricket. They
have coached our cricketeers also;
they have brought out Tarrant who
coached many of our cricketeers and
Amarnath himself is a product of
Tarrant. Therefore, there is no use
thinking thai because the Maharaja
of Patiala sat in the V.LP. seat at
Rome he did something wrong. I do
not think he was doing anything
wrong. He sat there because he want-
ed to see what the form of our sports-
men was and he found a place to sit
there so that he could watch the per-
formance of our sportsmen. That is
all T have got to say in defence of the
Maharaja of Patiala.

There have also been others like
the Maharaja of Nawanagar who
brocught Wensley out and Mankad, of
whom Shri H. N. Mukerjee talked
about, was really a product of
‘Wensley’s coaching. Even now, today,
Wensley is coaching at Madras.

The various sports organisations
are trying to do what they can to ad-
vance the cause of sports. As this
void has been caused, the Govern-
ment of India have rightly come in
to do what they can. It is only the
beginning. I am sure the criticism
that Shri Mukerjee made would be
taken to heart and the Government
will do whatever they can to advance
the cause of sport.

Mr. Speaker: Shrimati Ila Pal-
choudhuri. Then, I shall call Shri
Jaipal Singh.

Shrimati Ila Palchoudhuri: Mr.
Speaker, Sir, I have heard with
interest what Shri H. N. Muker-
jee has had to say. At the outset, I
would also like to pay my tribute to
the Maharaja of Patiala and the var-
ious other princes, for they have
given their life to the cause of sport.
It was said that they occupied a V.I.P.
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seat, because they were princes. That
is not so. They occupied those seats
in Rome because they were sports-
men and they were interested in
sports and not because they were
princes. They have done a lot for
sports and that should be acknow-
ledged. I do not think it is sporting to
say that they have not.

Shri Raghunath Singh (Varanasi):
They are still doing.

Dr, P. Subbarayan: The present
Maharaja of Patiala is there.

Shrimati Ha Palchoudhuri: The
present Maharaja is there always.

Now, one thing that I feel is, we
should not judge our efforts at sports
by what we have gained in the Olym-
pic field only, or by the loss that we
have suffered in some game. It is a
thing to be considered: we may have
lost in some cases but we have been
able to produce sportsmen and that is
the main object of any sports train-
ing or entering into sports. It is not
so much whether you lose or win. It
is the spirit of sports that you have
to cultivate.

In that field, I would like to draw
the attention of the Government to
certain things that I,—as a women,
fee] the lacuna of. Here are sports-
men who are going to speak. I do not
claim to play cricket or hockey, but
I know a little of hockey, being the
President of the Women’s Hockey
Team. But, however, that is another
story.

Shri D. C. Sharma: That is the
story.

An hon. Member: That is a story
by itself,

Shrimati Ila Palchoudhuri: I hcpe
that some of the unpleasantness that
has arisen in this women’'s hockey
team—it is not at all sportsman like—
would be eliminated from it. That is
my plea. However, that is another
stery. I would not go into that now.
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One thing that I would like to bring
to the notice of the hon. Minister is
that we need to have an overall con-
cept of how important sport is to the
life and health of the country in gen-
eral. Look to any other country, Sir,
when you compare our figures with
those of other countries, it is really
astounding, In India, when com-
pared to—Japan, for instance, the
universities give a very small trickle
towards the sporiing field.

I would not go into the figures be-
cause it will take more time, but in
athletics, for instance, in Japan, there
are 20 ex-university company em-
ployees; 18 students, six university
staff members and one Government
official. In water polo, there are 19
students, 13 ex-university company
employees; in football, there are 16
ex-university company employees and
so on. There, the ex-university men
and students form the bulk. In India,
what is the position? Except for the
silver lining that the armed forces
provide us, our students do not pro-
vide us with sporismen as we would
like them to.

In India, in athletics, what hap-
pens? There are nine from the arm-
ed forces, five from police, three from
railways, including one ex-university
man and one student. This is the
composition of the various teams that
so far have been sent. These are mat-
ters of detail, but that would show
how we do not have much response
from the universties as we should
have. That is the time—in the uni-
versities and schools and colleges—
where we must catch them young and
train them so that we have the best
elements in sports. That is where we
are faced with the lack of funds and
where Government can come to our
rescue.

There is one chapter in the report
that has been given by the Ad Hoc
Enquiry Committee on Games and
Sports and 1 am particularly interest-
ed in that chapter. Chapter III deals
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with  “Other sports”. The other
sports comprise man things. There
is rifle shooting, billiards, swimming,
rowing, archery and fencing. In many
of these sports, I am sure, India can
do very very well. Billiards is a
game that has been played in India
for years. Now, what happens is,
they want some money to renew the
table for championships to be played.
A letter has to be written and a paltry
amount of Rs. 5,000 to be sanctioned
for foreign exchange is not given
quickly so that the table can be put
right. All these things do not lead to
a good atmosphere in sports.

16 hrs,

As Shri Mukerjee remarked, in
swimming, two ladies from Bengal
have acquitted themselves well.
Leela Banerjee could not find the
money to really cross the Channel. I
am sure she is trying to cross between
India and Ceylon and she has been
successful, I think. But she could not
go abroad, because she could not find
the money. The Government should
see that such things do not happen.

When we come to sports like polo,
princes have gone out of the picture,
but because of that, we should not let
polo go out of the picture, Polo is
not only an ancient game, but it has
come down from the Maha Bharata.
The princess of Manipur, Chittaran-
gada, was supposed to be an adept in
that game. I think that is a sport that
is very suitable to us. Government
should take the onus of having good
horses wherever they can do it and
give certain subsidy to people who
will keep these horses, so that the
sport can go on,

I would like to draw the Minister’s
attention to the fact that archery is
something that we are proud of in
India. Archery is a natural skill with
the adivasis and the people in Assam.
They have not to learn it from any-
body; it has come down from father
to son from generations and within
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the forests and glades, they have
proved their skill. That is something
about which we can stand proudly in
front of the world and show we have
something to teach them in this line.

Also, there is this sport of fencing.
It is a sport which men and women
can take up with very good results.
It is something that bends your body,
and makes you supple. It is one of
the most beatiful sports. We have the
Indian-type of fencing and if it is to
come up to international standards,
we must have training schools with
all the necessary equipment,

Lastly, I come to rifle-shooting.
What happened after Independence?
Arms were restricted before and it was
relaxed. People used it indiscrimina-
tely really to spoil wild life. Rifle-
shooting does not mean that you go
against the rules of all sports and just
keep on shooting here and there, spoil-
ing wild life. It should be such that
it is regulated and cultivated as an
art. It is something that we have
done very well in India. I am the
President of the Rifle-Club of Naba-
dwip and you will be surprised and
happy to hear that many of the women
in Nabadwip, after 15 days’ training,
have done much better than men!

Rifle clubs in India should have
every support from Government, so
that they can carry on their work of
sport and training in the best way
possible.

As Shri Mukerjee remarked, stadia
are one of the things we need. In Cal-
cutta, we have not yet been able to
have one. That is quite true, but
there is a certain amount of money
available for stadia and sometimes, it
is not wisely utilised. The measure-
ments also are not as they should be
for real sports. Anywhere, wherever
people can get together and influence
perhaps the Minister or whatever is
the source, they put up a stadium.
But is there any use in having a sta-
dium where the sport is not there for
people to see? I have known places
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where stadiums have been put up with
a certain amount of money, which is
really a waste. Government must go-
into these things and see that money"
is not just thrown away, they must
see whether it can be better utilised
and stadia are put up where there is
real need and not put up where they
do not serve a very useful purpose.

I would like to make a plea that we-
need play-fields to train our athletes
everywhere in schools and colleges.
For that, even a cess of some kind on
each cinema ticket, say, 3np or 5np,
may be charged, so that we can have
enough play-fields in our schools and.
colleges, to train the youth and men
and women of our country, so that
they may take their rightful place in
the sports of India. Sportsmen and
women are the best ambassadors.
When they go out from India, they
hold their own. With their beautiful
bodies and faces, with their capacity"
to give out their best in any speort
they take up, they hold aloft the fiag
of India and tht fiag of sports.

Shri Tyagi (Dehradun): If they are
defeated by one. goal, they will start
crying.

Shrimati Ila Palchoudhuri: He does
not do that; a sportman does not feel
bad if he is defeated; he thinks of the
best efforts that he hag put in. I al-
ways think that you cannot have bet-
ter ambassadors for India than the-
young people who will go out with
all their enthusiasm, well-equipped
and trained; they will do their best
under the best conditions, with good
managers, if the money is really used
to give our young boys and girls con-
fidence and good food, wherever it is
necessary.

16.16 hrs,
[Surr MULCHAND DuBE in the Chair]

Shri Jaipal Singh: Mr. Chairman,.
Sir, I really should not partici-
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‘pate in this debate, because I feel that
the House should have waited for the
report which the committee appointed
by the All India Council of Sports, of
which I am the leader, Convener or
‘Chairman, whatever you like to call
me. I think if this House could have
‘waited for that report, it would have
been better.

But I must disagree with Dr.
Subbarayan; he is not here now. He
has run away. Earlier, when a ques-
tion was asked, he protested against
any inquiry being made in regard to
sports. With all his British training,
he said it was not done in the House
of Commons. But he completely for-
got what was done in the House of
‘Commons. On the Derby day, the
Chair keeps an eye on the watch to
see when the train is due to leave for
Epson Downs. That does not happen
here. Every Member of the Parlia-
ment is a sportman, all the time inte-
rested in something outsid,

Even today he has repeated that
indictment against the Chair. 1 say
this because it is the Chair that has
permitted this discussion. For him to
sermonise to the Chair and to tell the
‘House that there should be no dis-
-cussion, is, I feel, out of grace for a
Member who is a Member of the Cabi-
net. I say it very seriously. I my-
self was very disturbed when I dis-
covered that the discussion had been
permitted, specially as it was the duty
of the Minister of Education to tell
the Chair that that particular probing
-committee had been appointed and
the House could have waited for that
report. Instead of that, we waited for
the Minister to come back from abro-
ad and we have the discussion today.

First of all, let us be very clear
about this. The House has every right
to discuss anything, pleasant or un-
pleasant, when the House is called
upon to give money—grants and
funds.
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That is the main thing. When things
go wrong, it may be unpleasant to
some people but, nonetheless, they
have to face facts as they are. Now
that is the first point.

Secondly, I was very very surprised
and I was astounded at the ignorance
of Dr. Subbarayan that he should have
made a statement that the Maharaja
of Patiala occupied a VIP seat. Was
it only a VIP seat that he occupied?
Is that all that my friend knows?
Did he not sit in the official box? I
shall say nothing more, because I am
in the probing committee. But it is
really very disconcerting that people
get up and endeavour to praise some-
thing that does not need praising. The
princes have done their might bit in
the past in keeping the sports go-
ing and some of them are still doing
it, regardless of what my Communist
friends have said. They are still tak-
ing to it and they are still making their
sacrifices. So, let us not put history
upside down and try to say they did
wonderful things only in the past. It
is in bad grace for Professor Dr.
Mukerjee to say so. Let him see the
facts. I do not know from where Pro-
fessor Mukerjee got his facts or the
so called ideas.

I am very sorry I am very violently
critical, because it is time that we face
facts and not hide ourselves behind
certain things. Now it is not fair to
the hon. Minister even to give a reply
to this debate. I do not think he is,
till I submit the report of my Com-
mittee, competent to do so. All that
he can say is “I am awaiting the re-
port of Jaipal Singh”. I have advised
him to say that much, nothing more,
and sit down, because it is not fair to
him.

Here the rider is specially with re-
ference to the loss of our supremacy
in hockey in Rome. I ought to know
something about hockey. I led the
first team that won the gold medal for
this country—it was Akhand Hindustapn
then—and than Pandit Motilal Nehru,
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speaking from this side, told the Bri-
tish Government that if India could do
this, it could run the country also. If
you look at Hansard you will find the
language he used. .

As a matter of fact, things have been
going wrong for some time. We knew
that. The sportmen are not wanted
in these organisations. That is the
basic malady. As far as our games
organisations are concerned, sports-
men are not wanted there. Where
are they? Tell me, where are they?
In which organisation have they sup-
remacy? In our country, only this
year in Calcutta, when 1 was the
chiet guest at the National Hockey
Championship, said that the Indian
hockey federation was in bad hands.
1 know what I say. People were talk-
ing about Maharajas and their sup-
porters. 1 said they were in bad
hands. Why did I say so? Because
I knew that things were being done
in a wrong way and I knew we would
lose the supremacy; I am not trying
to be wiser after the results. Anybody
who plays in a team knows that attack
is the best form of defence. But what
happened in Rome, Melbourne and
Tokyo is the other way round, it is the
reverse position. That is what is go-
ing wrong. However, that is not some-
thing under discussion.

The whole point i1s that for the pre-
sent situation in sports you cannot
blame the Government. How does the
Government come into it? Should
sperts be controlled by the Govern-
ment? What does it mean? All the
fellows sitting in the Treasury Ben-
ches, they will be the worst possible
sportsmen. I would not trust my
sports with any of the Ministers any-
where, including the Government of
India, and 1 say that seriously.
We have a few eminent sportsmen.
We have the Prime Minister of India,
a great sportsman, I accept that. The
two hon. Members who are sitting
behind there, they are sportsmen.
But the point is, by and large, I would
not trust the control of sports to our
Ministers. What is the remedy? You
have the elective process. And I am
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sorry that Professor Hiren Mukerjee
should have brought in the name of
Lala Amarnath. Is it the Board of
Control for Chrcket that has thrown
him out or is it the elective process
that has thrown him out? I would
like my friends, the critics of the
Government, to come and tell us what
is the remedy. I myself do not know
the remedy.

It is the democratic process with a
vengeance. If you have the elective
process, whoever is elected rightly or
wrongly, a good man or a bad man,
you have just got to accept it. That
is the tragedy. I myself, in my
minute of dissent to that special report
to which Shrimati Ila Palchoudhuri has
made a reference, have tried to find a
remedy as to how we could eliminate
persons who develop vested interests
and go on for ever. Somebody con-
tinues for 26 years as president of some
important organisation. An eminent
person like Dr. Subbarayan continues
for eight years as he told wus. Anm
industrialist like Shri Naval Tata
continues for ten years in the Indian
Hockey Federation as President and
tells us that as long as he was Presi-
dent India did not lose the gold medal
but the moment he left India lost it.
It is like this: et hoc genus omne.

That is not the remedy. The point
is this, Let not the Government run
away with this idea that they are
doing everything. They are doing
practically nothing. They are shield-
ing themselves behind the appoint-
ment of the All-India Council of
Sports with big names including
names like myself. We are there.
They are all advisers. There are
Maharajas, There are . .

Shri V. P. Nayar: Maharanas.

Shri Jaipal Singh: Yes, a Maharna
is also there. There are Rajkumaris.
Everybody is there, they tell us. They
advise us and we listen to this advice.
But the point is that advice is not
what this country requires. We &ll
know, the humblest of us, what is
required. What is required in this
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country is more and more and more
and more playing fields. How are you
going to get them? In the Third Five-
Year Plan what is the money that
has been allotted for the development of
sports? Practically nothing. I am
not going to ask this question to the
hon. Minister of Education because he
himself is helpless in this matter.
There is the hon. Finance Minister
sitting alongside and the right person
to answer this question is my hon.
friend, the hon. Minister of Finance
He is a very good sportsman, indoor
and outdoor both.

The point is this. In this many
things have gone wrong, There are
many people, If I had to be mean, I
could hang many people including
the hon. Minister of Education. But
the point is: Is there anyone who
really in good faith has done some-
thing wrong or right? For that I
would urge the House to wait till this
probe is done. This is the only one
warning I would like to give to the
bon. Minister—and this warning I
have given him before—that his
appointing me to head a probing com-
mittee can by itself mean nothing,
unless it is appointed under the Com-
mission of Inquiry Act because already
there are whispers going on, ‘““We are
not bound to give evidence Dbefore
this probing committee.” That is
something I have a duty to seize this
House of. People must be compelled
to come forward and give their honest
views. I am not talking of people
who are directly connected with this
organisation. I am not talking of
them. It is the distant observers who
do most of the shouting. A man who
is doing a solid piece of work does not
shout, He tries to do his best. But
the damage that has been done is by
people who have had little to do with
sports, who contributed very little
but who have had opportunities to
show the worst side of our personality
as it were, as though we were bad
losers.

What is there in losing a game? We
have had it ever since 1928. We lost
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it, but India has not lost it. It is still
Indian hockey. If by sheer mis-
management and various other things
it has gone out of our hands, well, let
us be sportsmen and congratulate the
other side. No, the thing is we want
to hang people. I say that that is a
wrong approach. Let us learn the
lessom of Melbourne, of Tokyo and
latest of Rome and put our house in
order because there is plenty wrong
in our house. Let us not run away
from this. I am not for one moment
suggesting that because organisations,
associations and federations are auto-
nomous therefore Government has to
stand helpless at a distance and only
tries to dole out money, shall we say,
without any say in the matter. That
is an attitude which I would not accept.
I think the hon. Minister meant well.
He was weak and the people in autho-
rity, the Federation and their repre-
sentatives told him, if you do not do
this, there is risk at Rome; so you go
to Mount Abu, Srinagar, Hyderabad,
Timbuktoo, I will give you all the
funds. It was all done in good faith.
Therefore, at this stage, I am not one
who would condemn, anything for
the matter of that. There is one thing
that I will do. I will twenty-five naya
paise condemn Shri H. N, Mukerjee
Seventy-five naya paise I will support
him because, as things are placed in
this country, there is only one way
of waking up our sports organisations
waking up the Government, the State
Governments and the like, and that
is by the great service that he has
rendered. Otherwise, I would say I
would hang him 100 naya paise.

Sbri C. R, Pattabhi Raman: I do
share the videst part of the view
expressed by my good friend Shri
Jaipal Singh with regard to the service
rendered by the great University
aportsman and Communist Member
Shri H, N. Mukerjee. He is about the
meost liberal communist alive in the
world today and if all communist are
like him, there will be very little ter-
ror about communism. I do not know
how much a liberal communist like
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him will be allowed to reign in a com-
munist country. But, if that is the
type, we have nothing to be afraid of.
He was in one of the oldest Univer-
sities in Europe. He was also &
cricketeer and he has played games.
He has got the right to talk about this,
This very debate, I am sure, will
enlighten the authorities here and im
the States and also the various orgse
nisations.

I do not take the line taken by Dr.
P. Subbarayan that anything connect-
ed with sports should not be discus-
sed here because it is not being dis-
cussed in the House of Commons. It
is true that so far as our Constitution
is concerned, and cricket and some
team games are concerned, we are
closely following the English example.
But, there is something peculiarly
Indian about all these games, As has
been pointed out already, when Ranjit
Singhji played cricket, they found for
the first time that the Indian was a
fraction of a second quicker in the
eye and in the movement of muscle
than a westner. He was dubbed a
wizard in cricket and his grand tradi-
tion has been followed by other peo-
ple.

The organisations has been function-
ing fairly well. I have had something
to do with it myself, I was for a
number of years President of the
Madras Association and a Vice-Presi-
dent of the Board of Control. It is
true, in those days, many of the top
sportsmen were somewhere near the
organisation,

It is true also there used to be a lot
of generalisation. For example, it
used to be commonly said; what can
you do ae a nation with the sort of
food tha: we eat? But, they forget
that Merchant was a great vegetarian
and M. J. Gopalan of Madras was a
vegetarian. It is not the food that
matters. It is the way that a man is
able to keep himself fit and coached
up in the game and the way you are
able to catch them young, What is
more important in all these team
games is....
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Shrimati Ila Palchoudhuri: May I
submit that even vegetarian food has
to be good food to really build up
the physique.

Shri C. R. Pattabhi Raman: I stand
corrected by by good friend Shrimati
Ila Palchoudhuri when she says good
food. It is only a matter of taste. If
she means vitamins and well balanced
food, I daresay she is right.

What is more important is, you
can talk about food; you can refer to
it on paper. How can it help a player
if you are not able to help him as a
player? You can catch them young.
You must see to it that good sports-
men are provided with fairly comfort-
able jobs when they are sportsmen
and even thereafter. If one has got the
security problem, the problem of a
house to look after, worrying him,
how do you expect a man to give his
best to the nation or to his side, when
all the time he is oppressed by poverty
and he has to make both ends meet?
I have always been pleading for sports-
men being taken in for various jobs.
We are encouraging so many different
tribes and Scheduled Castes, Like-
wise, we must encourage sportsmen
also. I am not saying that because a
person is a sportsman, he should be
given some job, but we must see to
it that as far as possible, top sports-
men are kept out of want. It has
happened in Madras, and I believe, in
Bombay too, that many fine sports-
men have just faded away because
they could not make both ends meet.

Shri Tangamani: Shri Sivaraman,
for instance.

Shri C. R. Pattabhi Raman: The
prime necessity in all these matters is
play-grounds. I am very glad that
my hon. friend Shri Jaipal Singh has
referred to this aspect, and my hon.
friend Shri H. N. Mukerjee also has
referred to it. What is happening is
that some of the fine play-grounds
in big cities are being swallowed up
either by Government buildings or by
big mercantile buildings. Play-grounds
are the lungs in cities, and they have
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got to be preserved. There must be
some Central legislation or State legis-
lation preventing the using of play-
grounds for such purposes, especially
in congested cities. You cannot expect
the boys, especially young boys, to
run miles out of the city to play games,
Many of them are too young to make
these trips, and they become very
tired also, especially in the tropics, if
they are to make such long trips in
order to play games in the play-
grounds outside the city. Therefore
all amenities must be given to pro-
vide play-grounds for the young boys.

1 am glad also that Shrimati Ila
Palchoudhuri has referred to the ques-
tion of foreign exchange. It is true
that in respect of many games, we
are trying our very best to get indi-
genous sports goods, and we are go-
ing a long way in meeting the
demands. Some of our indigenous
cricket-balls are very fine ones and
some of them are very good. Some of
the fine cricket bats are being made in
India from out of the willow in
Kashmir. But, it is just possible
in regard to some of the games
that we may not be able to get
the best sports gear; in such cases,
there must not be any delay or back-
log in sanctioning the necessary fore-
ign exchange for getting such sports
gear from abroad,

In the sports organisations—I have
been connected with them—what hap-
pens is this. If, as in Madras and in
Bombay, the controlling association is
an association consisting of representa-
tives of clubs, and as Shri Jaipal
Singh has pointed out, the elective
principle is functioning, then, invari-
ably the proper man comes in; he is
elected by a number of clubs, and he
comes in, and that organisation makes
the best coaching arrangements also.
For example, Wensley was the first
coach that was brought to India.
The Madras Association brought
Wensley there; he stayed there for a
long time to train our cricket sports-
men, and today, some of them have
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gained test caps on account of their
having been coached by Wensley.

It is only when you have got asso-
ciations not consisting of members
representing the clubs, and some group
or cligue is controlling them, that all
the trouble comes. Nobody is indis-
pensable, least of all, in sports. That
is the most important thing to remem-
ber. I do submit that the elective
principle will have its own good effect,
so far as these organisations are con-
cerned. If anything goes wrong in
any organisation, the Government of
India must come down upon them like
a ton of coal; if there is any defalca-
tion or any nepotism takes place, then
it must be put down with a firm hand.
It is not only in other spheres of life
that you have got nepotism, but you
have got a lot of nepotism in sports
too. It might just happen that if a
man is in the good books of the selec-
tion committee or the people control-
ling an organisation, he may get the
cap, in preference to people who
deserve better. That sort of thing
should not be allowed to happen. I
am glad that we are discussing this
matter here. Nothing can stop this
supreme elected body from discussing
anything, and I entirely agree with
my hon. friends that nothing can be
closed to us.

So far as hockey is concerned, we
have done well. We have lost the
mantle for the time being, but as has
been pointed out already, our excel-
lent standard has not gone down. It
may be that we have lost the crown
because of some mismanagement and
other things, but ultimately we shall
be all right. But the real point which
my hon. friend Shri H. N. Mukerjee
forgets is that, thanks to us, other
countries have now caught up; they
are emulating our game. Holland has
emulated us, and then Germany also
has emulated us. It is not Shri Jaipal
Singh’s time now when he was just
making rings round other countries,
but now other nations are also catch-
ing up. This is all to the good,
because we shall now be playing a
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really competitive
tional hockey.

game in interna-

1 was rather surprised that my hon.
friend had forgotten temnis. Our
Krishnan covered himself with glory
in Wimbledon. He has been doing
well, and he did it for two years. It
is precisely boys like him that I have
in my mind when I say that you must
give encouragement to the young
sportsman. Krishnan's father is not a
very rich man. He was just a clerk
or a superintendent in some office,
and somehow he managed to train
Krishnan. And in his very first
experience at Wimbledon, he has
earned laurels from every one con-
cerned.

I do not know also why my hon.
friend has forgotten the Maharaja of
Bikaner, Shri Karni Singhji, a Mem-
ber of this House who did so well in
shooting. He is one of the crack
shots in the country.

But while talking of shooting, I must
join with my hon. friend, Shrimati Ila
Palchoudhuri, in saying that it is a
shame that wild life is being exter-
minated. That is not what we want.
The wild buffalo is practically gone in
Central India. The barking deer has
practically disappeared. As regards
the cheetah, you can count their num-
ber on your fingers. There are a few
lions which are fortunately preserved.
So far as rhinos are concerned, they
wee practically shot down. Thank
God we are now preserving them.
This destruction of wild life is not
sportsmanship. I am sure every
attempt will be made {o protect them.
When the Society for the Prevention
of Cruelty to Animals Bill comes up
for discussion. I hope to express my
views on this. I have a number of
friends in the princely order. But I
have always had a feeling—I hope
they will forgive me—that the ome
blot on their escutcheon js the amount
of shooting they do, did, are doing now.
In one case, there is a story that a
gentleman brought the Viceroy some
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years ago to shoot a poor lame elephant
which was led into the forest. When
the Viceroy came, it just lifted up its
trunk. He did not know what it was
about. They shouted, Shoot, shoot'.
Finally they found that the dead
elephant had chain marks in the legs.

This is the sort of thing that should
not happen. It is certainly unsport-
ing. I hope shooting does not mean
killing wild life—these precious speci-
mens that we have in the country.

As regards equastrian sports, we have
done well. I think we can lay the
flattering unction to our hearts, In
polo, we have done very well
The Maharaja of Jaipur was doing
much in the field The Nawab
of Bhopal was a crack player. We
had Hanut Singh and so many
other Crack players. We are doing
our best. I am glad the Government
are giving all the hélp they can to
Polo. I hope we will encourege racing
and polo. This is the only way to
keep up the quality of our horses.
Nowadays in the Army, everything is
getting mechanised and the horse may
completely vanish from it. But I hope
good breeding will go on. Though I
do not go to races myself, I hope rac-
ing in the proper sense will continue
so that we will have good horses and
good breeding in Poona and other
places.

We are elso doing very well in ball
badminton, table tennis and so many
other games. 1 am not saying this
just to pat ourselves on the back. As
has been already said, our touring
sportsmen are real ambassadors. When
I was a student, we were only talking
of Jaipal Singh of Oxford, Ramaswami
of Cambridge, Hadi and others. These
are great names and they have builg
up a great tradition behind them. Per-
haps you know the story of the Nawab
of Pataudi who was rushing to Ox-
ford from London after dinner and he
was breaking the speed rules. 'The
policeman stopped him and asked,
‘What do you mean by going like
this'? The Nawab said: ‘I am sorry
I have to rush back to Cristchurch’,
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The Policeman said: ‘Oh, you the
Nawab, Good luck. I hope you will
play well for Worcestershire’ That in
England is the spirit in which they
take it. That is the tradition left be-
hind in the sporting field.

Finally, I wish to say two or three
things about catching them young and
training them. Most of our associa-
tions are doing their very best. But
where you have to get them is not at
the college stage but at the school
stage. That is where you must catch
them and train them and follow it up.
You must even examine the kind of
food that they eat. When C. K. Naya-
du was captaining our team in Eng-
land—he is one of the finest captains;
1 want to pay my tribute to him—he
used to go to every room where each
player was staying while they were
on tour of the countries and England
and he used to see that every one of
them went to bed at 930 or 10 so that
he was fit for play the next day. If
a player goes about playing cards till
2 AM. in the forning, you cannot ex-
pect anything out of him in the game
the next day. It is the duty of the
captain to see to it that these things
are attended to so that we get the best
out of the players.

I repeat that we must do everything
in our power to give all the assistance
we can to sports organisations and to
sports. We should see that many more
playgrounds and stadia come into exis-
tence. Stadia are very important. In
many places, they put up temporary
structures for the sake of international
games. Then nothing happens. They
pull them down. Lakhs of rupees are
spent in that way. Every city, every
mofussil town myst have a stadium
where not only gameg could be played
but other pageants and tamashaws can
take place. I hope Government would
take all steps.

1 am very glad that Shri Mukerjee
gave us all an opportunity to discuss
games and to have a review of sports
activities in India.
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ST qEATE SEE AR gAY §%
TR Tgi 9 59 §IT F qIAA @Y w7
AREFE | 47 & BE NG
AT, TAET G AT S 9T
fog wift feow werweY 7 w9
frare s w2 fag & gafog R fao
TR ATAF TN G W & FF
7Y 9T 75 faea< § @135 |

7 ag faw w0 s § fr
aate%wsrrqz#tcnz’ffgg~mq
wafies § arfae @19 & fag Qe
¢ ot a7 g Quas TET Y | ™
T g Y 99 & are § yiaas ga Ao
faog qa=T ¥ £8 T £8 @ e
R CE | FFT AT QNG F
FEE AN IgE T ITA g U
Jaran fasr 18 o fF g aEE
Y F A R R § HOAT CF &14T
TIS q AT &4 FT 98 GUIA G AT @1
I AT dT a@ & fr WA
Nafrr § 74 73 HfaaT (IeE)
wrfie 62 o4, 9 ¥ A Wl &
SfT AT 7 H9Iw T A TEF
st Y | g geogE g gid
ot f5 woqm Y g Y s It
& AR & Y ST BT A
g gt & | Faw gEr aag @ T
vifafer &, gzt 4, WX W 7,
BT § WYX qON wife q o ew
qa feamsl¥ § STAEAAT FT JIAAT FET
e | T8N & Wi | F afK
wif saeware R 4 a7 e o
qEEAT AT L T gH IR A WTE



4697 Motion re: AGRAHAYANA 17, 1882 (SAKA) Sports in India 4698

g AfeA wa A QAT TG g AW
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AT GO TG ATHAEL G &, &Y A
7Y T F FAE [FR T AR awe
a7 ¥ 79 fawg 9¢ 6T ag9 w3 1
#rFr far A 1 qw g fod v
TF AT G AFAT & |

oI ¥ F Uy FEw WA g
fF T a9a gAR @A FT & AT I
g At &, fog forad qa 8 waew @,
F qargEea, fadwamr &3 & 9T
g 9571 ¢ 5 99 a9 ¥ A9 sEa
I5A F M WA § W qEdfaE wa
1 AR o AG gy T & 1 A
HAT AZTH FY T I AT AT A0

Shri Hem Barua: Sir, the president
of the Indian Alympic Association is
of the opinion that India’s performance
at the Olympic Games is quite credit-
able and that this performance is bet-
ter than in any of the previous Olym-
pics. He goes on to say that he has
been distressed and pained because of
the tirade against India’s performance
at the Rome Olympics in certain sec-
tions of the Press. He has a right to
his own way of thinking but that is
not the whole truth. I do not want to
dispute it.

It is a fact that Milkha Singh who
came fourth in the finals is the first
Asian to be on the track in the final
event and that has added to the
prestige of the country no doubt.
Our football team also did creditably
well as Prof. Mukerjee said. To com-
pare our football with Hungary js it-
self a pride for this country. And for
our football to have drawn with
France is a matter, this country can
justly be proud of.

But, these are all petty consolations
and insignificant feathers on our cap
because of the fact that we have
suffered a sort of a debacle so far as
our hockey is concerned, There are
so many criticisms levelled against our
hockey team. Whatever it might be,
we have suffered a debacle there at



4701

the hands of Pakistan. Therefore, we
are happy to hear that the Government
has instituted an enquiry into the
causes of this debacle. I would request
them to see that it is a thorough en-
quiry because it has been proved by
our performance that the record that
we have achieved at the Olympic
games is not the national record that
we had succeeded in establishing in
this country. Why is it that there has
been a large-scale discrepancy between
the two records? There are also criti-
cisms that we had sent some players
who did not come up to the standard.

If there has been anything of that
sort I would request the Government
to see that it does not happen because
we speak of improvement of the stand-
ards of our games in the interest not
only of sports itself but also in the
interest of the country as a whole.
There are also criticisms levelled
against the coaches and the method of
training. If there is any truth in it,
there must be a through probe into
that also.

There is a tendency, Sir, a very
wrong tendency that is growing now.
The directive of the All-India Sports
Council is very often flouted by the
sports federations. Everybody knows
that the directive of the All-India
Sports Council so far as the maximum
streng.h of the participating teams is
concerned was being flouted. What
about the hockey team? It is a shame,
if I may say so, that we added three
extras as dummy entrants for events
in which they did not participate.
That means that we were telling a lie.
I would say, Sir, to tell a lie abroad,
to be known as liar abroad js a naional
disgrace. There must be a thorough
enquiry into that also.

An. Hon, Member: They should not
tell a lie at home also.

Shri Hem Barua: We should not tell
a lie at home also, but when we tell
a lie abroad it becomes a national dis-
grace,
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Dr. Otto Peltzer, the athletic coach
connected with our Rajkumari Coach-
ing Scheme made a statement in Bom-
bay. He said that it was not that the
Indian participants lackeq in talent but
there was no proper preparation for
them. If that is true, I would ask the
Government to gear up its machinery
and see that there is proper prepara-
tion before our participants are allow-
ed to participate in internafional
games.

8ir, I want to make one or two sug-
gestions before I conclude. In order
to improve the standards of our parti-
cipants here I would rather say that
there should be the selection of parti-
cipants at least a year ahead so that
they might know about their correct
position, or else they are allowed to be
lost in the maze of cross purposes ang
all sorts of doubts and suspicions.
Then, I would say that sports must be
seriously organised and encouraged in
the schools and colleges because
schools and colleges constitute the seed
bed on which the future generation of
sportsmen and sportswomen would be
born.

Another thing that I would say is,
a national sports Week must be orga-
nised annually not only at the Delhi
level but also at the village, district
or State level, because we want to
participate in the olympic games in
1864 and 1968 and there we must be
able to give a better account of our-
selves. The pet argument given for
the debacle suffered by our hockey
team is that we were over-confident,
we. were complacent and our players
thought that the gold medal was in
their pockets. This is a very weak
argument, it js an argument to cover
up one’s weakness and it does not hold
any water. Therefore, I would request
the Minister and the Government to
see that things improve so that we
may wear more feathers in our cap in
the coming games.

@t Wo qo afew (s qur

FAR) @ AE AW AR,
TR w7 fF g7 NHax qFA1 & AR
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[ 5o 7o @feF]
T, S FAR AT F QA F {AAS §,
T F W, TAQ TQW I A 7AW
T fr g qr w0, afew gd aww
F1 7 4 § 5 99 g7 &« A &,
@ IGH T TW A T A T F
amy @ fF R N /9 ¥ 9w, N
fF g & anfafrose F G 8 grv
? & W F7 qEawad WY e
2| 9T F A G A T AeH
I FT @ E, W AN A AW @,
g T 2, o9 gaa Aewr F If@
g g 5 O F A7 § g g
1 AW g AL | TREA T 9= ey
TE F, AN g, afew ) Fw, q
fegem g | &9 ¥ dew § flt
gfefafens #1, it w3 F71 a0 T
faar s ¢ afs wew 1 AEE
g7 fF ggdt IR {835 F IR T
FON qOAT WA AG T 1 TER
foreerdr faanfeat ax A §, afew 9=
AW qX § fo 9X gHR I FaETE
O F1 R S At 1 gEA 3w
aq FT aga T8 warar fear ar fE
fegem &t gt W "9 59 W
w7 & 59 ) fF ag 99 a9t
4 Y s fag EH | FQ@
& AT Q&R | o1T I TR IS
T oY | THF 912 § 59 &7 ¥ g aw
Y §, IR g wEEw & I
IfF 99 gEE F arEeR W T
§ o wifet A E N g v
arfed f arfr &« ¥ A< ¥ g9 WA
#e #Y f6T § T F ;T FAW T@Q |
R awg w Y 7 T awe §
g oF & frde @t A ardt
wrfed ok ot | fow aw feg-
& &t & w1 Y o1 @ 9@ A arn
TY R BT q | g A A T
q o eeEre A Q& | Tg g
F fademm # @ 9 1 FfFw wEE_
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fadtem & a%a uF R o frmaeTe
dar #X f9@ 73 | F wg & W, 39T
fFft a0 78 &1 q@ aww
AT T 7 S F 9 A E | ITHY
AT A IE N F G grfga
i ae fewrn A § 5 oag 9
AR 9X gy W F el faendy & o
arfrd 7 @ # F § SRi 99 fawr-
feat & & forelt Yy Gy gU &Y 2w 9T
I R 7 a9 e et T f5 ag
AR FIF a9 F AT |

| Y @ T WK T F e
¥ T oifga™ § a @A STEar
£ 1 e g ¥ g fawd
o = IR IW q97 A6 A K 7 |
T ¥ 9@ Y Afer ¥ fag 9 fawem
¥ g o Sgt 9 fF wreee faeea
T A7 AT AT WR A F A qg
g 5 3R adE ) ST Wige Wy §
AR omar ) o F@ e 5w
TS FY q@T qg 379 S o oY e I =
1 Ig WIS A { faeeft we @ AW
gl ¥ e gars s ¥ 9f e
qgaT & SR 3@ @« ¥ fag gewr @
fam 1 a=wwr faar strat & 1 fae a7
AFETE a1 g, 9 FE o
grforw & & 2 faw &1 T fear s
% 9K 7z 9 gu feam smar @ fr
A fa ¥ ag davae T g a9 &
g ft oF Tug @ fF oguwy qIw
foger gf 1 fegem & W= W=y
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Shri Indrajit Gupta (Calcutta—South
West): Sir, may I draw the attention
of the hon. Minister to the importance
which has been put by many hon.
Members on the necessity of catching
our youngsters and training them up
in time? I would just like to refer
to the visit of the junior tennis team
to Europe recently. I am sure the
Minister is aware of the fact that there
is a very big scandal concerning this.
I attach particular importance to this,
because here are a bunch of young
boys, who have been chosen and sent
abroad in order to get experience and
practice; and, it is reported the mana-
ger of this team, who happens to be
the Secretary of the All India Lawn
Tennis Association and who is visiting
Europe for the first time, took advant-
age of this visit to treat this bunch
of boys who were under his care in
such a way that many of them have
come back totally disgusted and
demoralised.

The young boys were put in lodg-
ings where they got scarcely two
square meals a day, whereas this
gentleman, I believe, was living in one
of the luxurious hotels in London,
made a couple of trips to Paris and
generally enjoyed himself, while the
young boys were left entirely to them-
selves. I think the Minister will see
that a probe or inquiry is made into
this matter too.

The only other point I wish to make
is, because there is no time, there is a
general air of depression and demo-
ralisation here because of Hockey
defeat at the Rome Olympics. I per-
sonally feel we have got to adjust our-
selves psychologically to the fact that
a whole era of Indian hockey has pas-
sed. It will not come back again. We
have reached the stage where many
other nations have almost reached
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parity with us, and I think it is all to
the good. We have taught them
hockey. Do we really want that age
to come back when we used to win
by 15 goals and 20 goals? That was
no contest. This is the real contest
where one year Pakistan may win,
next year we may win and the third
year Holland or somebody else may
win. A new age has come. If we do
not realise this, we will be demoralised
and depressed. It is we who taught
them hockey.

Australia and Holland learnt hockey
from Penniger and Norris. These are
the people who played for our olym-
pic teams, who have gone and migrated
and settled down in those countries.
Everybody knows that Penniger
coached the Dutch team and Norris
coached the Austrelian team. It is the
Indian hockey which has taught them
how to improve their standard and
come up to our standard. It is all to
the good. Therefore, we should not
think of those old days. We may win
ox may not. Apart from the question
of indiscipline, mismanagement, etc.,
which has to be looked into, I think
our national psychology requires some
readjusting to this new position and
that is somethihg which we should
welcome and not deplore.

N st e (faegk)
Faafs wEEE, § uF §ard w7
ATEAT § | AT Ty Sfr Y el wify
e & guTk 3w # oY fede ¥ dw
X &, @9 9 ¢, T &7 wraih A
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1 At § Y G Arar §, A o w
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AT § | S FATA 3T HAR G THFTE |
for 3w a9 ® o 5 @&l wF
|9 Y & AR FrEt wy @A Iy 8,
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The Minister of Education (Dr. K. L.
Shrimali): Before I reply to the
various points that have been raised
in regard to this debate I should like
to make it clear that we were anxious
that this debate should be postponed
till we have received the report from
the committee which has been appoint-
ed by the Sports Council. But in this
matter we have to submit to the wishes
of the Speaker and since he had ad-
mitted this motion, therefore, Govern-
ment had no alternative but to abide
by the wishes of the Speaker.

I am, however, glad that Shri Hiren
Mukerjee has brought this matter be-
fore the House. The way in which
this debate has gone on clearly indi-
cates that there is a growing interest
in sports jn the country. This, I think,
ig a very healthy sign. I should, how-
ever, like to submit that the whole
hockey defeat in Rome should be view-
ed in the proper perspective.

Recently, in the United Kingdom the
Government appointed a committee
under Wolfender, which has just sub-
mitted its report. UK. is as much
concerned about sports as we are. So,
the Wolfender Committee report has
gone into this question very thoroughly
and for the benefit of everybody,
sportsmen, sports’ organisations, Gov-
ernment, press who comments on
sports, for everybody I think this
important document may be of use. I
will not take the time of the House
by dealing with the various recom-
mendations which this Committee has
made.

Shri D, C, Sharma: Is a copy avail-
able in the library?

Dr. K, L. Shrimali: It is not there,
a copy will be sent there. I would
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not like to take the time of the House
in drawing attention to the various
recommendations which this Com-
mittee has made. I would only like
to say that with regard to selection
they have made the declaration that
a national team should be composed
of the best performers of the coun-
try and anything less is a disservice
to the pation and an affront to the
competing teams.

Shri Kalika Singh (Azamgarh): If
Britain is a loser in international
games, why should we follow their
approach?

Dr. K. L. Shrimali: The hon.
Member should have some patience
and he should try to understand my
point.

I think it is an important statement
which they have made and if our,
sports federations follow this word by
word, many of our difficulties will be
resolved. When we sent our teams
to international competitions, it should
be our effort to send the best team,
because national prestige is involved
and anybody who does any kind of
favouritism or nepotism as far as
selection of teams is concerned, ren-
ders the greatest disservice to the
nation. Now I do not like to make
any comments with regard to the
hockey team, but I would like to say
that we should make an effort to
send our best teams of contingents to
these international competitions.

After having said this I would like
to say that our boys have done the
best. Recently, we have seen our
achievements in cricket. We are
all proud of the way in which our
boys have played and I am sure they
will bring many more glories to this
country.

In hockey we have lost. But we
should remember that it was undivid-
ed India which was winning hockey
all these years and after the partition
the hockey team was also divided.
Pakistan also claims to have some of
the good players of olden times and
it has also a tradition of hockey as
we have in our country. I am not
suggesting in any way that we should
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not do everything that is possible to
improve hockey. I am only trying to
analyse the situation and place it be-
fore the House so that we may see
the whole thing in its proper pers-
pective. We must also remember
that hockey is now being played by
many European countries and the
challenge is coming from other quar-
ters also and we will have to make
continuous efforts to improve owur
hockey if we want to retain our
championship.

In this connection, I should like to
quote another sentence from this Re-
port, which I think would greatly
benefit us. It says:

“It is clearly true that national
prestige is to some degree involv-
ed in internationa] contests. If it
were not, they would lose a great
deal of their point; and it is a
perfectly proper form of patrio-
tism to want to win them.”

In this country there is no one who
has not felt disappointed when we
heard the news about hockey. Natu-
rally, we lowered our heads and we
al] felt ashamed that the country lost
its ecrown. But, at the same time, let
us remember . . .

Dr. M. S. Aney: We can take pride
that Pakistan has won, because they
are our disciples. We need not be
disappointed of that. fsifessa
b pe) says a Sanskrit poet.

Dr. K. L. Shrimali: National pres-
tige is involved. There is no doubt
about this matter. Then, it con-
tinues:

“But these feelings ought, in
a mature and adult society, to be
kept within reasonable bounds.
It is not the end of the world if
British teams are defeated, still
less is it a symptom or proof of
national decadence.”

Shri Kalika Singh: If we follow
Britain, we will ever be defeated.
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Dr. K. L. Shrimali: The hon.
‘Member would kindly have patience.
In many respects, we greatly benefit
if we follow U.K. sports. At least in
the field of sports they have made re-
markable achievements and in the
whole world today UK. stands as one
producing best sportsmen in the
world.

The report continues:

‘“To talk, as some do, as if sport
could properly be used as a major
instrument of international diplo-
macy, or as if a nation’s authority
and influence in world affairs at
large are to be measured by its
successes or failures in the
Olympic Games, seems to us to
reveal a serious lack of sense of
proportion.”

They go on:

“It is ture also that in inter-
national contests, even more than
in domestic ones, other considera-
tions enter besides the actual re-
sult of a match. They are much
less clearcut and definable than
the sheer winning or losing, but
from the point of view of pres-
tige they may be no less impor-
tant. It is possible to win a
match discreditably and to lose
it with credit. This attitude in
turn can be pressed too far, to
the point at which being ‘a good
10ser’ becomes almost an end in
itself, or at least a polite synonym
for defeatism. We should not wish
to encourage that. But we do be-
lieve that on grounds of prestige
alone it is better to lose grace-
fully and goodhumouredly than to
win by sharp practice or wun-
sportsmanlike conduct.”

This is very valuable advice which
this Committee has given. I am in
general agreement with the house that
it was a great disappointment to us
that we lost in hockey. But when
there is an international competition,
sometimes we may win and sometimes

DECEMBER 8, 1960

Sports in India 4716

we may lose. Let us make greater
efforts next time and try to win the
game. But we cannot say that for
ever we shall never lose. A sports-
man who wants to enter the field
must be prepared to lose if he is &
real and genuine sportsman. It is
from that point of view that we
should view this situation in its total
context.

With regard to the various criti-
cisms that have been levelled against
various persons, against the Maharaja
of Patiala for having got into the seat
of the President and against various
persons who had gone without foreign
exchange, I do not think the House
expects me to go into these details.
The probe committee is going into all
these matters and they would cer-
tainly make recommendations which
the Government would consider.

Shri Mukerjee rightly drew the at-
tention of the Government to evolu-
tion of a national policy of sports.
After Melbourne we knew that sports
were not coming up. In fact, there
was a big gap after independence..
Before independence the princes and
various people who had money used
to patronise sports. Government had
to come in the picture and take their
place in order to promote sports. It
took some time. I am glad to say
that the Patiala Committee has made
some very sound recommenddtions
and all our policy at present is based
on the recommendations made by the
Patiala Committee. What are the re-
commendations which the Committee
made? Broadly they are these. The
Committee said that the results can-
not be achieved within a day. It will
take some time before we can pro-
duce sportsmen. We have to dig deeper
and deeper to discover talent among
our younger children, We have to deve-
lop sports in the schools, in the Col-
leges, and in the rural areas and bring
in younger people into the field. It
is only then that we shall be able to
build up the right type of sportsmen.

Various measures we have taken.
‘We have been giving assistance to the
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State Governments for setting play-
ing fields, for setting up stadia, for
equipment. Various kinds of assis-
tance, we have given. Our funds are
limited. We do not have unlimited
funds. Whatever funds we have at
our disposal, we are doing our best
to promote sports. We consider sports
vital for the building up of the nation,
for the building up of the youth.

Shri H. N. Mukerjee referred to the
national policy and spoke about the
various measures which this Com-
mittee has recommended. A National
Institute of Sports is being set up. In
fact, it has already been set up. The
Director has been appointed. We are
negotiating to get foreign coaches. It
is our effort to get the best coaches
from all over the world in order that
there may be proper coaching. Coach-
ing is the most important item in the
improvement of sports. Without
coaching, sports cannot be improved.
It is our effort to get the best coaches
in this Sports Institute. We are hop-
ing that in the near future, before
early next year, this Institute will
be able to make a start. We are also
going to reorganise the Rajkumari
Coaching scheme and make it a
National coaching scheme. T hope we
may be able to have more funds at
our disposal for building up stadia,
holding of national championship,
holding of matching games, etc. As
far as Government are concerned,
thev did their best. We have eiven
all the facilities that were asked for
for arranging matching games for
sending our boys abroad for matches.
Everything that was possible was
done. In fact, about a vear ago, I
told the President of the Hockev
Federation that whatever funds thev
want. will be given to them as far
as hockev is concerned.

ot oroar=r fe ;oY e g€ )

Dr. XK. L. Shrimali: We did neot
want to take anv risk with hockey.
Ultimately, T must say ., in this res-
pect. we will have to depend on the
veople. Everything cannot be done

1519 (Ai) LS—8.
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by the Government. As a sports-
man, Shri Jaipal Singh should know
that the Government can place funds
at the disposal of the people. It is
the people who must organise sports
ultimately. In a democratic society,
we will have to depend on our people.

At present we are very critical of
our Sports Federation. It is said that
Government should take over the
Sports Federation.

Some Hon. Member: No, no.

Dr. K. L, Shrimali: In fact, our
policy is to have minimum interfer-
ence in sports organisations. We want
to develop leadership and initiative
among the people. The Sports Coun-
cil is there to give money, to give ad-
vice, to give all assistance. It is how-
ever our earnest desire that sports
should be organised on a democratic
basis. The initiative and leadership
should rest in the hands of the people
and the Government should not take
over all the sports organisations.

We are not happyv with many things
that are happening which have been
pointed out to us. Al kinds of things
are hapoening. Sometimes there have
been wrong selection committees.
Sometimes. selections are made in a
wav. We also know that Snorts
Federations are misusing oublic funds.
Wvervbodv knows about these things.
Rut the remedv that is being sug-
gested is not the right remedv. It was
said that we should take over the
Sports Federation. But. we have to
encourage them to develoo responsi-
bilitv. initiative and leadership. That
is. by creating a healthv public
opinion. T am glad that Parliament is
aware of all this. It will help in
building up the sports organisations.

T should say one word more with
regard to our achievements in this
Olvmpic. The picture does not seem
to be so bleak as iz sometimes point-
ed out. Let us see hockey, It is true
that we lost in hockey and we won
only the silver medal, Then, take
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foot-ball. Our foot-ball team defeat-
ed Afghanistan; and in the zonal ties
during the Olympics proper also, it
did extremely well, in fact, much
better than what it did in the past.
Ag for wrestling our wrestlers also
did not fare badly; one of our wrest-
lers was fifth in the world, and an-
other seventh, As regards shooting,
one of our shooters as the House
knows, a Member of this House,
namely His Highness the Maharaja
of Bikaner did very well; and he was
eighth in the world in clay-pigeon
shooting. In athletics it is a great
misfortune, and I think it was bad
luck that Milkha Singh lost it; he
could as well have gained, and it was
just chance that he missed it.

Shri Hem Barua: He lost his
stamina in the last hundred metre.

Dr. K. L, Shrimali: But he did
much better than what he did in the
past, and, therefore we should feel
proud of him,

These are some of the achievements
which are there to our credit in spite
of all the handicaps which we have, in
spite of the inadequate facilities which
we have, and in spite of all the
difficulties which our sportsmen have
to face; these are achievements, and
they are no mean achievements. We
shall do better in course of time. Let
us not do anything which will discour-
age our people, bue let us do every-
thing that is possible to encourage
them and to give them all the help
and assistance that they need and not
criticise them out of place, I do not
say that legitimate criticism should
be ruled out; certainly, that should be
welcomed by everybody, but the whole
thing should be viewed in the proper
perspective. We may have lost hoc-
key this time but we will win it next
time, Let us infuse courage among
our people that they have done well
in the cricket matches. We are all
very proud of them. Defeat is not
very significant, The important thing
is that—and the Wolfenden report

has d.raw_n attentiOnv to this—wg should

DECEMBER 8, 1960

Sports in India 4720

win our matches with credit, and if
we lose, we lose with credit. We
should not discredit our country in
any way,

I am glad to say that so far, our
teams have acted in a creditable man-
ner. There may have been shortcom-
ings here and there, but they are
minor matters, and the probe com-
mittee will look into them. The im-
portant thing is to build up sports in
this country, In this matter we want
the co-operation of everybody, the
sportsmen, the sports organisa‘ions,
the State Governments and the vari-
ous agencies which we have to create
a consciousness among our people that
sports are vital for the building up
of the nation; it is only then that
sports can be built up.

T do not like to take the time of the
House any more, and already the
Minister of Parliamentary Affairs has
reminded me twice or thrice that I
should finish, I am grateful to all the
Members who have participated in
this debate and have made valuable
contributions. I have no doubt that
the All-India Council of Sports, which
consists of eminent sportsmen from
all over the country will certainly
take these suggestions into account.

I would like particularly to thank
my hon, friend Shri H. N, Mukerjee
for having brought this matter before
Parliament,

Shri H, N. Mukerjee: I have only
one thing to say. My intention was
only to focus the attention of Parlia-
ment on certain problems which have
cropped up, But since Shri Jaipal
Sm h has suggested that he cannot

he probe which is expected of
hlm, without the application of the
Commissions of Enquiry Act in re-
gard to his activities, T would like
the hon. Minister to give us some
kind of assurance that this matter
will be properly examined and that
a real probe would take place espe-
cially when Shri Jaipal Singh feels
that he is not likely to get the evi-’
dence which he requires unless there
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is the application of the Commissions
of Enquiry Act,

Dr, K. L. Shrimali: Shri Jaipal
Singh will have full freedom, and
there will be no obstacle before him.

He will get full support from Gov-
ernment,

4722
Shri Jaipal Singh: I am most grate-

ful to Government for this.
17.20 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, the 9th
December, 1960|Agrahayana 18, 1882
(Saka).





